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PREFACE

This publication contains a brief resume of work done in the
Tenth Lok Sabha during the Tenth Session i.e. on 13th and 14th
June, 1994.

New DeLni; R.C. BHARDWAJ,
July, 1994 Secretary-General.

Asadha 1916 (Saka)
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1. DURATION OF SESSION

Date of Commencement : @ 13 June, 1994

Date of Adjournment sine die : £*14 June, 1994

Date of Prorogation : 18.6.1994

Total Number of days of Session 1 2 days

Number of actual sittings : 2 days

Number of hours of sitting : 17 hours and 49
minutes

@ The first sitting commenced with the playing of National Anthem.
£ The last sitting ended with the playing of National Song.
* The session was originally 1o conciude on Thursday, the 16th June, 1994,
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5. DIVISIONS

No. of Divisions held




6. OATH OR AFFIRMATION

SIl.  Name of Member Constituency Oath or Language Date of
No. and State Affirmation of Oath taking
or  Affir- Oath/
mation Affirmation
1. Shri Kotla Jaya Surya Kumool— Oath Telugu 13.6.1994
Prakash Reddy Andhra
Pradesh
2. Smt. Lovely Anand Vaishali —  Affirmation Hindi 13.6.1994
Bihar
3. Shri Lakshman Singh Rajgarh —  Oath Hindi 13.6.1994
Madhya ’
Pradesh
4. Shri  Shelke  Maruti Ahmednagar— Oath Marathi 13.6.1984
Deoram Maharashtra
5. Shri Bapusaheb Thite = Baramati — Oath Marathi 13.6.1994
Maharashtra
6. Kum. Sushila Tiriya Mayurbhanj — Oath Oriya 13.6.1894
(ST
Orissa
7. Shri Amar Pal Singh Meerut — Affirmation  Hindi 13.6.1994
Uttar
Pradesh
8.  Shri Pramothes Berhampore— Affirmation Bengali  13.6.1994
Mukherjee West Bengal

10



7. OBITUARY REFERENCES

Sl.  Name and particulars Date of death Date on fime
No. of Membership which taken
reference
made H. M.
1. Shri K. Brahmananda Reddy 20.5.1994
(Member, Fifth and Seventh
Lok Sabha)
2. Dr, Mahipatray M. Mehta 27.5.1994 13.6.1994 0 15
(Member, Fifth and Seventh
Lok Sabha)
3. Shri S. Thangaraju 6.6.1994

(Member, Eighth Lok Sabha)

n



(a) B: Government

8. PAPERS LAID ON THE TABLE

(b) By Private MemDbers ...............ccccoceriiiiiieiiiie st s e
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9. QUESTIONS

(i) Starred Questions
(a) Number of Questions put down in Question Lists for oral
answers

(b) Number of Questions orally answered

(i) Short Notice Questions
(a) Number of Questions put down in Short Notice Question
List
(b) Number of Short Notice Questions orally answered

(i) Unstarred Questions
(a) Number of Questions put down in Question Lists for
written answers

(b) Number of Questions for which written answers were laid
on the Table including those put down for oral answers
but not reached for oral answers

@40

Nil
Nil

@ 266*

301

* Included 3 Unstarred Questions deleted/transterred from one Ministry 1o another.

@ Since Lok Sabha was adjourned sine die on 14 June, 94 the Questions admitted for 15 and

16 June, 94 have been treated as lapsed and not included.
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11. SITTINGS OF THE HOUSE

Subject Date Remarks

Cancellation of sittings on 14.6.1994  The 10th Session of 10th Lok Sabha

15 and 16 June, 1984. was to adjourn sine die on 16 June,
1994. However, as the Constitution
(Eighty-third Amendment) Bill, 19984
was not introduced by the Government
on 14 June, 1994, some opposition
members demanded that the House
might adjourn sine die on that day.
Thereupon, Hon'ble Minister of Parly.
Aftairs suggested that House might ad-
journ sine die on that day after passing
the Ordinances and some other Bills
listed in the Order Paper. Speaker took
the sense of the House and the House
was adjouned sine die on 14 June,
1994,

Accordingly, . sittings of Lok Sabha
fixed for 15 and 16 June, 1994 stood
cancelled.
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12. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcements/Observations/ References

Subject By Whom Date

Valedictory reference on the conclusion of the Tenth Speaker 14.6.1994
Session of Tenth Lok Sabha and announcement re.

looking after the duties of Secretary-General of Lok

Sabha by Dr. R.C. Bhardwa) w.e.f. the 1st June,

1994 and cessation to carry out the duties of

Secretary-General by Shri C.K. Jain from the

31st May, 1894 and his appointment as Honorary

Officer of the House.

16



13. STATEMENTS

() Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned during

Tenth Lok Sabha as on 18.7.1994

Total No. of replies Perceniage
number sent to mem- of replies
of matters bers by Minis- sent to
raised ters and members
copies by the
endorsed to Ministers
Lok Sabha
Secretariat
First Session 270 219 81.11
(9.7.91 to 18.9.91)
Second Session 133 114 85.71
(20.11.91 to 20.12.91)
Third Session 314 240 76.43
(24.2.92 to 12.5.92)
Fourth Session 149 110 73.82
(8.7.92 to 20.8.92)
Fifth Session 61 42 68.85
(24.11.92 to 23.12.92)
Sixth Session 253 191 75.49
(22.2.93 to 14.5.93)
Seventh Session 127 89 70.07
(26.7.93 to 28.8.93)
Eighth Session 70 44 62.85
(2.12.93 to 30.12.93)
Ninth Session 185 74 40.00
(21.12.94 1o 13.5.84)
Tenth Session 13 NIL NIL

(13.6.94 1o 14.6.94)

17



(i) Statement indicating matters raised after Question Hour and before the
taking up of the Listed Business and time taken thereon during the Tenth
Session of Tenth Lok Sabha

.

Date Number of mat- Number of mem- Time taken
ters raised bers who spoke H. M.
13.6.1994 2 10 0 28
14.6.1994 12 19 0 51
Total: 1 19

18



14. STATEMENT SHOWING TIME TAKEN ON
VARIOUS KINDS OF BUSINESS TRANSACTED DURING THE
TENTH SESSION OF TENTH LOK SABHA

Business Time Percentage
taken to the time
taken
H M
ADJOURNMENT MOTIONS 3 58 223
GOVERNMENT BILLS 9 28 53.1
MATTERS OF URGENT PUBLIC IMPORTANCE 1 19 74
OTHER THAN QUESTION HOUR
MATTERS UNDER RULE 377 0 16 1.5
QUESTIONS 2 00 11.2
STATUTORY RESOLUTIONS *
OTHER MATTERS such as Papers laid on the Table, 0 48 45
Obituary References, Questions of Privileges, Points of
Order, Personal Explanations eic.
TOTAL: 17 49 100.0

* Joint Discussion took place on certain Statutory Resolutions [vide statement No. 10 Si. Nos. 1 to
3) and Motion for Consideration of connected Government Bills [vide statement No. 3 () SI. Nos. 4,
5 and 6] Time taken on Joint Discussion has been shown under Government Bills.
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